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KHUDA BAKSH ORIENTAL PUB-
LIC LIBRARY BILL*

o wewem ¥ Tow Wl (it
wt fag) : meoow wdw, & wem
it § 6 9z feaa qar aew ifaes
o5y WEAG F UEE Ag| @
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= fagax A (wgadt) : weTe
wgraa, faam 72 % wiaga A sqqear-
wraeET wafe & | @@ S 9ET Wy
gar Tew AfcazT afias AEid
2 3a # T A Ao faad F aw
fr¥ g arsli & w0 FE 1 w@
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o< fifT & fam b qF gat ®a |

ugt @ g 7 5 qreafe v # )

ST AF g A FTAF G, A F

o gAET F €T F g |

MR. SPEAKER: The guestion is....

st vy famy (qi<) : Fav w6
AR 54 FT qaATH ALY &7 |

MR. SPEAKER: The question is:

“That leave be gramted to in-
troduce a Bill to declare the
Khuda Bakhsh Oriental Public
Library at Patna to be an institu-
tion of national importance and
to provide for its administration
and certain other connected
matters.”

The motion was adopted.
st A fag ¥ fadaw w1 aw

FEIE |

MOTION OF THANKS ON PRESI

_DFENT'S ADDRESS—Contd.

MR, SPEAKER: The House will
now resume further discussion on the
President’s Address. We are very
much behind time. Out of 20 hours
orly 10 hourg 45 minutes have been
spent and 9 hours 15 minutes still
remain. I do not know whether this
week we will be able to finish the
business. The Business Advisory
Committee is meeting today at 3.45
PM and there we shall fix up the pro-
gramme for this week and mext week.
In the meanwhile, we should go
ahead. I will see the list anq find out
which parties have spoken. Now,
Mr. C. C. Desai.

SHRI S. M. BANERJEE (Kanpur):

. Bir, yesterday when the Home Minis-

ter was making a statement, we
pointed out to you that he had used

11, section 2, dated




